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Centra! Administrative Tribuna I , Principal Bench

Qriaina! Ann! icat ion No.1441—of—lESB
A N o . -5 B 0 / 2 0 0 0

New Delhi , this the 10th day of March.2000

Hon'bIe Mr. S. R. Ad i ge, V i ce Cha i rman(A)
Hon'bie Mr.Kuldip Singh,Member C-J)

,Ja,gdeep S i ngh
S''o Master Ramk i shan Narwa!
R/o V&PO - Rindhana
Teh ~ Gohana;Distt . Sonepat
Haryana ~ 131 304

Presently posted to the office of SE(P&A.}
pwn 2-1' I MSO Bui lding (Pol ice HQ)
I  .'p Es tate . New De ! h i -1 10002 " ■'^•PP ' '
(By A.dyocate — None)

Versus

Union of India.through
The Secretary,
Ministry of Urban Development -
Room No. 122, C-Wing
'^' •"man Bhawan. . .
New Delhi-110011 " Respondent
(By Advocate - Shri Raj inder Pandita,proxy for Shrs

A. . K . Bhardwa j)

n R n F R(ORAL)

Rv Hon'hie Mr.S.R- Adiae. Vi^^ Chairman(A)

We note that app I icant has f i led M.A 588/2000

seeking to withdraw the OA. MA al lowed and OA is

(Kul(iip Si/gh)
Member(J)/ Vice Chatrman(A)

/d i nesh/


